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12.36 hra. 

PAPERS LAID ON THE TABLE 

ANNUAL REPORT OF THE ADMINISTR ..... 
TIVE VIGILANCE FOR 1962 

The M'mister of State in the Minis-
try of Home Aftalrs (Shrl Hajaraavb): 
Sir, I beg to lay on the Ta'ble a copy 
of Annual Report of the Administra-
tive Vigilance Division for the year 
1962. [Placed in Library. See No. LT-
1025163). 

NOTIFICATIONS UNDER THE EMPLOYEES~ 
PROVIDENT FUNDs ACT 

The Deputy Minister in the Minist1'T 
of Labour and Employment and for 
Planning (Shri C. R. Pattabhl HamaD): 
Sir, I beg to lay on the Table a copy 
each of the following Notifications 
under sub-section (2) of section 7 of 
the Employees' Provident Funds Act, 
1952:-

(i) The Employees' Provident 
Funds (Third Amendment) 
Scheme, 1963 published in 
Notijication No. G.S.R. 269 
dated the 9th February, 1963. 

(ii) The Employees' Provident 
Funds (Fourth Amendment) 
Scheme, 1963 published. in 
Notification No. G.S.R. 297 
dated the 16th February, 1963. 
[Placed in: Library. See No. 
LT.1026/63]. 

PRESIDENT'S ASSENT TO BILLS 

Secretary: Sir, I lay. on the Table 
fOllowing five Bills passed by the 
Houses Of Parliament during the cur-


